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Title : Ruling regarding notices of Adjournment Motion.
HON. SPEAKER: Hon. Members, I have received the following notices of Adjournment Motion:

Shri Mallikarjun Kharge, Dr. M. Veerappa Moily, Shri K.C. Vienugopal, Shri Rajiv Satav, Shri P. Karunakaran, Shri N.K. Premachandran, Shri Sankar
Prasad Datta and Shri Md. Badaruddoza Khan regarding IPL issue;

Shri Md. Salim, Shri Bhagwant Mann and Shri M.B. Rajesh regarding Vlyapam scam;
Shri A.P. Jithender Reddy regarding setting up of High Court in Telangana;

Shri Adhir Ranjan Chowdhury regarding communal clashes; and

Dr. A. Sampath regarding the National Judicial Commission.

The matters though important enough do not warrant interruption of business of the day. These issues can be raised through other means. I have,
therefore, disallowed all the notices of Adjournment Motion.

...(Interruptions)
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HON. SPEAKER: The House stands adjourned to meet again on Monday at Eleven o'clock.

11.03 h

The Lok Sabha then adjourned till Eleven of the Clock

on Monday, July 27, 2015/Shravana 5, 1937 (Saka).



